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Start H. N. HaktrjM: In view of 
the fact that especially at Konarak 
pavement (tones have been actually 
ued In a very incongruous fashion, 
nay I know whether the Minister 
rill take special precaution that in 
luture that is not done and pieces of 

sculpture are not thrown about in 
the way it had been in the case of 
Konarak?

Shri Hamajron Kablr: I have al
ready told him that what happened in 
Konarak happened in 1904 and some 
honourable gentleman who should 
have known better repeated these 
things even when his errors were
pointed out to him and even after
somebody who posed to be an expert 
was found to be a complete hoax. 
But, I never expected my hon. friend 
to repeat that statement here in the 
House a second time.

Shri H. N. Mukeijee: Since the
days of Fergusson there have been
repeated allegations regarding the 
P.W.D. and the Archaeological De
partment as its successor having be
haved rather shabbily in regard to 
the maintenance of our national 
monuments. And, I do want an 
assurance from the hon. Minister 
that he is noithere to go by the reports 
of officials and he is going to make 
further investigations whenever 
allegations appear in the papers.

Shri Hiunayun Kablr: I have ins
pected the place personally and I 
have seen that some of the things 
which the particular gentleman whom 
my hon. friend has in mind referred 
to were in photographs which were 
taken in 1905 or so.

Shri Paalgrahl: May I know whe
ther the hon. Minister is aware that 
in many places in Konarak finest 
architectural stones have been re
placed by simple plain stones? (In
terruption).

Bhrt Htuaayun Kablr: As I said, in 
»rtain cases that was done. But 
tow whenever than is any question 
ff any repair, it la done under the

supervision of the Archaeological 
Engineer. But, obviously, we cannot 
replace did sculpture because the 
question which my hon. friend has’ 
just now asked goes contrary to what 
my hon. friend Shri Mukerjee said a 
moment ago.

Moral Education In Schools and 
Colleges

•m m  f  Shri Ayyakanns:
t shri Harlsh Chandra Mathw:

Will the Minister of Education be 
pleased to state:

(a) whether it is a fact that tbe 
Union Ministry of Education has 
decided to set up a Committee to 
work out a scheme for the introduc
tion of mqgal education in schools 
and colleges; and

(b) if so, the details thereof’

The Minister of Education (Dr. 
K. L. Shrimall): (a) and (b). A
statement is laid on the Table of the
Lok Sabha.

St a t e m e n t

The question of imparting moral 
and spiritual instruction In ‘ educa
tional institutions was considered at 
the last meeting of the Central Ad
visory Board of Education held at 
Madras in January last The Board 
recommended that a small committee 
should be set up to look into the 
matter. The recommendation of the 
Board has been accepted. The con
stitution and terms of reference of 
the Committee are still under con
sideration.

Star! Ayyakannn: In the statement 
it is said that the constitution and 
terms of reference of the committee 
are still under consideration. May 1 
know the main features of the terms 
of reference that are under con
sideration?
, Dr. K. L. ShrimaU: Thia committee 
is being appointed on the recoin 
mendation of the Board and I will re



produce the recommendations of the 
Board. They are as follow:

“The Board stresses the need to 
make provision for moral and
spiritual instruction in all edu
cational institutions.

It authorises the Chairman to 
appoint a committee to make a 
detailed study o t the entire ques
tion and make suitable recommen
dations in the matter.”
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Shri Harish Chandra Mathnr: Do I

understand that Government gave no 
consideration to this particular matter 
before the committee recommended it 
at its last meeting? If it is not so, 
what recommendation was given in 
the past and what action was taken"

Dr. K. L. Shrimali: This mattei
has been discussed in the previous re
ports on education also. As early as 
1944, this matter was discussed in the 
Central Advisory Board of Education.
A  committee was also appointed but 
the report of the committee did not 
lead to anything. Later on, this mat
ter was discussed by the Secondary 
Education Commission and the Uni- 
'  ty Grants Commission and both 
the Commission*< strongly recommend
ed that then uas need for stressing 
this moral and spiritual education in 
our educational institutions. The 
matter was again discussed at the last 
meeting of the Central Advisory • 
Board of Education and the Board
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recommended that such a committee 
should be appointed. It is in view o f 
this suggestion that this committee to 
being appointed.

Shri Harish Chandra Mathnr: Do I 
understand that at present nowhere 
such moral and spiritual education is 
being imparted? May I know whe
ther Government is giving any assist
ance for such education or not?

Dr. K. L. Shrimali: The Govern
ment is not giving any assistance for 
any particular project under this 
scheme Government is giving assis
tance for various programmes to the 
State Governments and Universities. 
The whole question has to be lookccf 
into 6y tAis committee

Shri Raaga: Has Government
though of appointing only such mem
bers to this committee or commission 
who have been very well-known for 
their own moral and spiritual charac
ter and their attainments9 Would 
Government also consider taking the 
advice of the President and the Vice- 
President before they finalise the 
personnel of this particular com
mittee’

Dr. K. L. Shrimali: Government
will take full care before appointing 
this committee

Shri Hem Baraa: May I know what 
do Government mean by moral and 
spiritual education’  Do they mean 
education in the quintessence of the 
different religions or something else?

Dr. K. L. Shrimali: We all under
stand the meaning of moral and spi
ritual education; and I do not think 
it is necessary for me to expound 
this subject in this House.

Shri Hem Baraa: Do they mean the 
quintessence of different religions or 
codes of moral and spiritual relation
ship to be framed?

Dr. K. L. Shrimali: That matter 
has to be examined by this com
mittee which is to be appointed.
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Shrimali Manjala Devi: What about 
the moral and spiritual education of 
teachers9 Is there any scheme for 
the teachers*

Mr Speaker: For teachers (in
terruptions )

Dr. K. L. Shrimali: If we could
give proper education to our stu
dents in the educational institutions, 
we would have educated the future 
teachers because teachers will come 
out of the educational institutions

Text-books Prescribed for Schools tat 
Kerala

+
fShri Maniyangadan:

*22#4.̂  Shri Kutt krishnan Nair:
I  Shri Nallakoya:

Will the Minister of Edncation be 
pleased to refer to the reply given 
to Starred Question No 621 on the 
5th December, 1958 and state

(a) whether the examination of the 
representation received m connection 
with text books prescribed for schools 
m Kerala has since been completed, 
and

(b) if so, what are the conclusions 
arrived at*

The Minister of Education (Dr K 
L. Shrimali): (a) Yes, Sir

(b) The matter has been dropped

Shri Manly anga^ac: May I know
whether a committee was appointed 
by the State Government to go into 
this question and whether the report 
submitted by the committee has been 
looked into by this Government*

Dr. K. L. Shrimali: As tar as I am 
aware, the State Government had a 
proposal to appoint a committed I 
have no information, and I am not 
in a position to give to the House 
any more information.

Shri V. Kseharaa: May I know
whether it has come to the notice of 
the hon Minister that at the 13th 
session of the Banc Education Con

ference Vinobaji took the view that 
the nationalisation of taxt-books is 
regimentation of minds and thoughts 
of the people* If so, how does this 
Government view the nationalisation 
of text-books m Kerala*

Dr. K. L. Shrimali: Vinobaji is
quite free to express his opinion

Shri Maniyangadaa: May I know
whether it appeared in the papers— 
and all sorts of statements were made 
by responsible people—that these 
text-books contain lessons which 
wounded the religious and political 
sentiments of the people*

Dr K. L. Shrimali: I do not want
to express any opinion This <s 
really a matter of opinion As I 
said, as far as we are concerned, we 
have dropped this matter

Shri Narayanankntty Menon: May
I know whether it is a fact that the 
subscribers of the memorandum have 
objected to the inclusion of the Prime 
Minister’s books Letter’s to hit 
Daughter because Jt dissemmate* 
materialism*

Dr K. L. Shrimali: This does not 
arise of out of this question

Shri Harish Chandra Mathur: Is it
not a fact that the University Grants 
Commission in its last report has 
pointedly invited the attention of the 
Government to the need for pdying 
some attention to this question of 
preparing certain text-books and. If 
so, what Is the Government’s reaction 
to it*

Dr. K. L. Shrimali: I cannot under
stand how this question can arise 
here This makes reference to cer
tain representations received in con
nection with text-books in Kerala 
My fnend is raising the question 
which does not have any relation to 
this particular question tabled m the 
House

Shri Harish Chandra Mathur: It is
directly related to that

Shri Maniyangadaa: May I know
whether the Central Government has 
got a body to go into the text-books
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